
Filing no.B.A.-8691/2020 

Jitender Patar Munda@ Gitendra Patar Munda     Versus   

 The State of Jharkhand 

Advocate for Petitioner      Mr.Anil Kumar Ganjhu 

Defects 

9(i) Alias name of petitioner may be stated at page no. 1 and vak. 

ii)Name of petitioner may be corrected at page no 1 and vak. 

iii) Duly certified typed copy of pages no-9 to 15 may be given . 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


